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| TEM No. 57 Court No. 4 SECTI ON XVI |
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.15684/2003
(From the judgenent and order dated 30/05/2003 in RP 1804/2003
of The NATI ONAL CONSUMERS DI SPUTES REDDRESSAL COWM SSI QN, NEW DELHI )
JAVED ALAM Petitioner (s)
VERSUS
I NDERJI T KAUR & ANR Respondent (s)

(Wth prayer for interimrelief)
( For Final Disposal )

Date : 14/02/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE C. K. THAKKER

For Petitioner (s)M. Vipin Gogia, Adv.
Ms. Jaspreet Gogia, Adv.
M. K. K Gogna, Adv.
Ms. Vineeta Coyal, Adv.

For Respondent No. 1Ms. Shi kha Ray, Adv.
M. Sanj eev K. Pabbi, Adv.
M. S. K Sabbarwal, Adv.
For Respondent No.2Ms. Ritu Gupta, Adv. for
M. MK. Dua, Adv.
UPON hearing counsel the Court made the follow ng

ORDER

The matter is adjourned on the ground that Respondent No. 2 is ill.

Anita

(Madhu Saxena)
Court Master



